%7 Assentto Bills
[Sh. Ramashray Prasad Singh]
Directors and Directors. According to anrorder
of 20th March, the cloth of N.T.C. Mills was
ordered to seel at half of the rates. That fellow
wentto Europe tomake merry andhe spent 50
lakh dollars on his memry making buteventhan
he couldnotsell aninch of cloththere.

Therefore, throughyou, iwouldiiketourge
the Governmenttoinitiate a high level inquiry
intothe corrupling prevalentinN.T.C. and evil
deeds of the officers there. Inthis wayyoucan
getmany proofs against the officers involvedin
malpractices. Accordingtomyinformation the
N.T.C. officials areinduegedinthere pleasures
andmude photographs dancingwithseminude
girls have been sent to the Prime Minister.
Thesephotographs willtell many morethings
I would like to urge upon the Govemnment to
initiate a high level inquiry into this matterand
remove such person.

SHRIVIRENDRA SINGH (Mirzapur): Mr.
Chairman Sir, some days back we were ex-
pressing our concern about droughtin many
partsofthecountry but now haitstorms and snow
fall has caused loss to the crops of many a
farmersin EasternU.P and Bihar. inmycon-
stituency, Harya Lalganj Block of Mirzapur
pletely. The farmers there are compelled to
work as alabourer.

Sometime backwork was started on the
Maijibridge which links U.P and Biharandthe
people inthe area were eaming theirlivelihood
by working there as labourers but now that work
has alsobeen stopped. |urge uponthe Goverm-
mentto pay compensationtothe fammersforthe
loss causedtotheircrops dueto hailstormsin
Lalganj and Harya development block. The
construction of Maji bridge shouldalso be re-
staredwithoutfurther dalay sothat peopleof that
areamay get some work there.

SHRIMATIGIRIJA DEVI (Maharaj Ganj):
Mr. Chairman, Sir, | would like to raise the
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problemfacedbythe people ot Saran, Sivanand
Gopalganjarea of North Bihar. Generally the
peopleofthese areas go out of their villages for
theirlivelihood, Iwould like to draw the attention
ofthe Housa towards inadequate railfacilities
providedforthese areas. Itis athickly populated
areaof North Bihar and people go out of their
villagesin searchoftheir livelihood.

Sir, now-a-days marriage seasonis going
onand everyday thousands of persons wantto
goto their homes. Every day many persons
belonging to Sivan, Chhapra, Hazipur and
Gopalganjcometomy house forrailwa reser-
vation from special quota, butnoreservationis
availableinanyofthe trains goingtotheseareas
evenuptothe monthof may. people are help-
less. Theyarenctabletogototheirvillagesto
attend marriages attheirresidence. Therefore,
Iwouldliketo requestthe Governmentthat at
leasttwo new trains should be introduced be-
tween Delhi andMuzafarpur sothatthese poor
people may reachtheirvillagesintimeto attend
maniages.

SHRIMATI KRISHNENDRA KAUR

" (Deepa)(Bharatpur): Mr. Chawrman, Sir, lwould

like to draw the attention of the Government
towerdthe canalpassing through Bharatpurcity.
Many wells constructed aiong the canal are
usedfor drinkingwater. Butallthe waste of city
isthrowninto this canal and asa resuttof it the
waterin wellsconstructed alongthecanal has
also gotcontaminatedanditcannotbeusedas
potable water. Therefore, Sir, | would like to
request the Govemmentthrough youthat action
shouldbetakentomakeamrangementstocheck
thewaste of city goinginto the canal andalsoto
clean the canal so that the people may get

Similarly, thereis an olddrainage system
inBharatpur city whichis alright andshould be
restarted sothat the city could be keptclean.

SHRIHARIKEWAL PRASAD (Salempur)
: Mr. Chairman, Sir, | would like to draw the
attertion of the House towards thefactthaton 6th
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Aprilrasiroko‘agstabon was launchedby Janata .

Dalinprotestaganst Dunkei proposal all over
thecountry. The workers resorted tochakka jam
atalmostalithe Radway stabons inUttar Pradesh
The state administraton which 1s under
President's nule, resorted toindiscnminate lathi
chargeontheworkers at Kanpur, Gorakhpurand
scharthNagar. AtKanpur, womenwere dragged
fromtheir hairand were beaten up withshoes
At Gorakhpur twowomen named Geeta Pandy
and Punam Kishore were stnppedbefore police
officials Laterontheworkerwergarrestedand
putbehindthebars Thepolice officialbeaten
then severely atpolicestaton saying thatthase
people belong to Mandal and Masyd which
resultedinto fracture of hands and arms often
workers Protesting agamnstthus ighhanded-
nessthe local people stageddharnas Onthe
20th they staged a dharna in front of Distnct
Collector Office and lateronat GPOpark Srr,
through you, | would like to say thatthus was a
democraticand peaceful agdation organssed by
Janata Dal and Leftfronts todrawthe attention
of the Govemmenttowards the senous conse-
quencesof Dunkel proposal but the Govermnment
tnedtocrushandsuppresstheagttabon, beaten
the workers and stnppedthe wornen Therefore,
Iwouldhketoappeal tothe Govemmenttoorder
a judicial enquiry into it and punish the guilty
officials

SHRIBALRAJPASSI (Namntal) Mr Chair
man Sir lwould iketodrawthe attention ofthe
Government towards an article appeared in
Rashtnya Sahara newspaper under caption
Bharatgulamwkior' Therecklessforeignioans
beingtaken by the Govemmentare increasing
debt burden onthe country There i1s debt of
thousands of rupees an every citizen of our
country Manycmizens havesentchequeof Rs
3180/-tothe president of India ortothe Finance
Minister Dr Abrar Ahmed to getthemselves
debtfree Itis mentronedinthe news thatthe
disastrous economic policies adopted by the
Government directly or indirectly amounts to
treason Such allegations leveledagainstthe
Governmentinthe newspaper have madethe
people worned
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Iwould like to request the Central Govemn-
mentthat it should make allthe things clearto
the people and political leaders of different po-
ihcalparties Thereisaneedtotellthe people
about the economic enisis and the direction in
which our country i1s heading so that country
couldbe saved from the disaster

SHRI DEVENDRA PRASAD YADAV
(Jhunjharpur) Mr Chairman, Sir, | wouldike
todrawthe atiention of the Govemnment towards
a matter of public importance The Central
Govemnmenthas cleared a planin 1989-90for
theconstructionof 135kms longlateral raod
from Darbhangato Forbesgan; in North Bihar
Twoyear have passed since then and all proce-
dures have been completed by the planning
commission but the construction work of this
lateral road s lyingin completedurto the non-
allocation of funds It 1s a matter of senous
concem

This lateral and border roads notimportant
onlyfromtransportation point of iew but also
from strategic pointofview Thisborder raod
would inkIndiaandNepal

Therefore |woulddemandthatthe Cen-
tral Government should immediately release
funds for the construction of this lateral road
and the construction work, which is lying n-
complete on this 135 km long road from
Darbhangato Forbesgan;shouldbetakenup
onwarfooting

[English]

SHRIJITENDRANATH DAS (Jafpaigun)
Mr Chairman, Sir, Iwouldjust hke to draw the
attention of the Govemment to the fact thatthe
Raiway Department has recently given an order
toclose downthe marshaling yard and steam
locoshedm Sikgun junction Daneeling, North
Bengal asaresuitofwhich allthe development
work, which was undergaing wasstalled The
doubling of Malda - New Bongaigaon line and
gauge conversion from new Jalpaigunto New
Bongaigoan Via Sihgun junction has already



